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. M S D iP tt' COLUGES.

681. Slirimatl Maydeo: (a) Will ihe 
Minister of Hesltb be oleased to state 
how many new Medical Degree col
leges were started in India since 
1947T

(b) How many of them are •till 
unrecognised?

(c) How many States in India have 
Medical Degree colleges?

(d) Is the Medical College in Poona 
recognised by Government?

(e) If not, what are the reasons?
The Deputy Minister of Health (Shri- 

inktl Ouudnaekhar): (a) Nine.
(b) Eight of these Medical CoUeges 

are still unrecognised.
(c) Fiflteen.
(d) No.
(e) The facilities for study pro

vided at the College and the standard 
of examinations prescribed were Inves
tigated in October, 1952. The reports 
of the Inspectors were forwarded to the 
Poona University in January 1953 for 
their comments. The comments of the 
University were received by the Medical 
Council of India In June 1953, too late 
to be considered at the meeting of 
the Council held In March last. The 
Cvnincll will consider the matter at Its 
next meeting In October, 1953.
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The Depnty Minisler of BAllWays 
and Transport (Sbri Alairesan): (a) 
about 14*45 hours on 22-8-53 No. 790 Up 
Goods train collided iiead-on with a 
Down Light eogioe between Bordhai 
and Nawe^aon stations on the Amla- 
Parasia Branch Line. This resulted in 
the derailment of both the engines as 
also of nine wagons next to the engine 
of the Goods train* of which the first 
six capsized. The tenth wagon was 
damaged. •

(b) The cause of the accident will be 
known on receipt of the Report of the 
Government Inspector of Railways who 
has held an enquiry into it.

(c) The driver and the two firemen 
of the Goods train were injured, the 
former grievously.

Combined T ickets

583. Shil M. L. A«rawal: (a) Wil̂
the Minister of Bailways be pleased to 
state what are the rules for the issue 
of combined tickets both as regards 
the various classes of accommodation 
and of trains viz. Mail, Express or 
Ordinary?

. (b) Does the rule vary from Zone to 
Zone or is the same for all the six 
Zones?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
and (b). The General Rule provides 
that combined tickets are only to be 
issued where the same class of accom
modation is not available throughout 
the railway portion of a journey. The 
subsidiary rules on all the Railways 
except the Southern Railway provide 
for the issue of combined tickets also 
when one part of the journey has to be 
performed by Mail/Express trains vnd 
the remainder by ordinary trains. On 
the Southern Railway combined Mail/ 
Express and Ordinary tickets are issued 
in local booking only; in the case of 
booking with other Railways, tickets




